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qEF TREgH i ST A

e faeett, 11 e, 2025

FT.AT. 3109(3T).— Fea [T TLATE, T TSHE AT HTH 1956 (1956 1 48) (5r& =7H =76 72T
Ih ATATHAH FZT AT 2) T 1T 3F 0l IT-GTT (1) BT T& AEAT T TART FId g, Tg THTATT al ST
& TAT o 7T T3 57 & @I o § NH347C % .11, 0+000 & 6. #1.136+400 (GHTe-Fa<Ias-
GUIH-ARM-MH-TE-UL) TF & J-GUE & A (FTSTH/IeE oee? Aigd 2-AA/4-A FT FAET
Q) SALEA, TEvdT ST TATAT o AT TATST & (70 ag G TUTerd g fSreent |ferd i €= sTg=t
H 3T 77§, T I FT ST FA o AT S0 T AT AT g |

Fr¢ oft =afcr, ST 3<% 9 & RRaeg &, 5 sfafaam £ amr 37 f s7-am7 (1) F efi= @iw
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T TR |

THT gord Aty wAw Wiy, Suiq AqEEniy e (o) td g aftage
Ffgar, FawEs, ST e #1 forfd =7 7y qd i STt $ie 389 39 e Ateentd B s

4578 G1/2025 )
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T | ATTERT, ATTrhal Fl SAHTd &9 7 7 T e Tora g g S &7 (a6 7 3 UHy
At i GEAATE F TETG TAT THT 37T = 3 & TAT, i w02 gl P a9 arfashy swaea a9=,

ST BT AT AT AT 30 SATATT T HAT T SFATATT HL G |

Ih sAferfera &t e 3 it IT-4TRT (2) F 7ef werw wrfersTe grer Rt A e oft straer sifaw

T |

TH ATAGAAT 6 AN AT ATAT I o6 L@ AT AT AL TEH TTIEHLL & I FIATAT H ITAE
8 ST IAHT Raeg SAThAT T Meqor 6T ST a&hat @ |

ALIAT

e T2 Uo7 % @O ol & NH347C 5.1, 0+000 & f3.#1.136+400 (Greme-Fa<&as-aai--
fEm-MH-aE-0=) F T st i ST areft dv=mT TRq sraar de==r atga g 1 gt G

ST FT AT 7T TaT IEEKIK I HCIUIC

EALED ER MRS A FT &R || FR At aFla | g F1 s I FT AR

e (FTtr ZHTE) R

1 2 3 4 5 6

AT T ATH: FATS
UEEIKIERCIEUIC]
1 228/1 BELl it 0.05 (2% 0.05
2 228/2 IGELl BIEE) 0.05 (Z%a7 ) 0.05
3 228/3 BELl it 0.04 (FFX ) 0.04
4 228/4 IGEl BIEG] 0.04 (ZFaT) 0.04
5 467 BELl it 0.134 (FFT ) 0.134
6 468 TR ATerT 0.004 (FFT ) 0.004
7 469/1/1 fasft it 0.034 (3F37) 0.034
8 469/1/3 BELl it 0.016 (FFa7) 0.016
9 469/2/1 fasft it 0.02 (FFa7) 0.02
10 469/2/2 BELl it 0.016 (FFa7) 0.016
11 470 GEEARA] AL 0.002 (F%¥) 0.002
12 481 TR TS 0.022 (zF2a¥) 0.022
13 504 TR GEET 0.36 (FFa7) 0.36
14 506 fasft g ft € Y 0.023 (FF37 ) 0.023
15 507 IR AT 0.245 (FFA7) 0.245
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16 509 GIEE} 0.05 (Fa¥) 0.05
17 510/1 BIEG] 0.04 (%47 0.04
18 510/2 GIEE} 0.045 (Fa¥) 0.045
19 511/1 IGIEE] 0.036 (3Fa7 ) 0.036
T T ATH: TR

20 119/3/2 it 0.04 (FaX) 0.04
21 119/5/1 IGIEE] 0.005 (Z%47 ) 0.005
22 130 BIEE 0.075 (3%7) 0.075
23 144 GLEL 0.023 (F7X) 0.023
24 146 IGIEE] 0.06 (F%7¥) 0.06
25 147/5 it 0.116 (FTX) 0.116
26 148 IGIEE] 0.417 (Z%7¥) 0.417
27 150/1 BIEE) 0.03 (F%aT) 0.03
28 150/2 IGIEE] 0.04 (FF7¥) 0.04
29 150/3 IGIEE] 0.025 (Z%a¥) 0.025
30 154 it 0.24 (FF47) 0.24
31 33/1 IGIEE] 0.034 (Z%7¥) 0.034
32 33/2/1 it 0.025 (FTX) 0.025
33 33/2/2 GIEE] 0.035 (Z%a¥) 0.035
34 33/2/3 GIEE] 0.125 (F%a¥) 0.125
35 34/2 it 0.035 (FTX) 0.035
36 36/1/1 GIEE] 0.007 (Z%¥) 0.007
37 36/1/2 it 0.006 (F7T) 0.006
38 36/1/3 GIEE] 0.005 (Z%¥) 0.005
39 36/3/1 GIEE] 0.036 (Z%a¥) 0.036
40 37 EIEG 0.022 (FF7X) 0.022
41 39 GLE 0.008 (F2a¥) 0.008
42 44/3 BIEG] 0.04 (ZFaT) 0.04
T T ATH: FEALESE G

43 43/1 G 0.022 (Z%a¥) 0.022
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44 43/2 REl it 0.024 (2% ) 0.024
45 44 IGELl IBIEE 0.008 (Z#2a7 ) 0.008
46 58 TR T 0.006 (zFea7) 0.006
47 66/1/1 RELl it 0.009 (FFa7) 0.009
48 66/1/2 RELl it 0.009 (FFa7) 0.009
49 66/2 fsft it 0.008 (zFea7) 0.008
50 67 fsft it 0.011 (FFa%) 0.011
51 68 fsft it 0.03 (zFa7) 0.03
52 680/1/3 RELl it 0.002 (zFa7) 0.002
53 680/2 fasft gt 0.002 (zFa7) 0.002
54 680/3/1/1 BREl afefa 0.002 (FFT ) 0.002
55 680/3/1/2 BELl afafa 0.002 (zFa7 ) 0.002
56 680/3/2/1 REl afefa 0.001 (FFT ) 0.001
57 682/1 IR GEET 0.028 (zFa7) 0.028
58 88 BELl it 0.002 (zFa7 ) 0.002
UEEIKILECIR IR

59 19 GECAR] RIS 0.007 (247 0.007
Tie T AT QAT

60 211/222/1 BELl it 0.09 (FFaX ) 0.09
61 58/2 BELl it 0.065 (FFaY ) 0.065
62 65/1 fasft it 0.034 (FFT ) 0.034
63 66/3 BELl it 0.086 (FFa7 ) 0.086
64 70/1 fasft it 0.078 (3FT ) 0.078
65 7713 BELl it 0.02 (FFaX ) 0.02
66 7714 BELl it 0.008 (FFa7) 0.008
67 7716 RELl it 0.013 (FFT ) 0.013
68 79 IGEl it 0.1 (8%<aT) 0.1
69 88 IGEl BIEG] 0.047 (3%247) 0.047
T T ATH: FEAAS O

70 183/1 REl it 0.01 (%X ) 0.01
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71 184/1 IGELl e 0.02 (g%aT ) 0.02
72 185/2 IGEl BIEG] 0.005 (gFaT) 0.005
73 185/3 fsft it 0.003 (FF7¥ ) 0.003
74 185/4 IGEl BIEG) 0.091 (gFaT) 0.091
75 215/3 RELl it 0.01 (FF7X) 0.01
76 30/1/1 IGEl BIEG] 0.102 (3#7) 0.102
77 483/6/2 fsft it 0.086 (ZFa¥ ) 0.086
78 529/5 fsft it 0.01 (FFa%) 0.01
79 530 RELl it 0.004 (ZFa¥ ) 0.004
80 543/2 fasft it 0.139 (FFa7) 0.139
81 543/3 BREl it 0.53 (FFa7) 0.53
82 547 BELl it 0.013 (FFa7) 0.013
83 582 BREl it 0.092 (3F=a7 ) 0.092
84 583 BELl it 0.017 (FFa%) 0.017

Total 4522

[®T. . CE-RO BPL/30010/42/2018-19/3A]
ag FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th July, 2025

S.0. 3109(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH347C in the stretch of land from Km. 0+000 to Km. 136+400 (Khalghat-Kasrawad-Khargone-Bistan-MH-
Border-Road) in the district of Khargone in the state of MADHY A PRADESH, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, the Sub Divisional Officer
(Revenue) and land Acquisition Officer Kasrawad, District Khargone, in writing and shall set out the grounds
thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person or by a legal
practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.



THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH347C in the stretch of land
from Km. 0+000 to Km. 136+400 (Khalghat-Kasrawad-Khargone-Bistan-MH-Border-Road) in the district of
Khargone in the state of MADHYA PRADESH.

|State: MADHYA PRADESH

||District: Khargone

SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L1 | 2 [ | R 5 | 6 |
|Ta|uk: Kasrawad |
|ViIIage: Bhilgaon |
1 ||228/1 ||Private ||irrigated I 0.05 (Hectare )|| 0.05]
|2 ||228/2 ||Private ||Irrigated || 0.05 (Hectare )|| 0.05|
3 ||228/3 ||Private |[Irrigated I 0.04 (Hectare )| 0.04]
l4 ||228/4 ||Private |[irrigated I 0.04 (Hectare )|| 0.04|
|5 ||467 ||Private ||Irrigated || 0.134 (Hectare )|| 0.134|
l6 |la68 ||Government  |[Nala I 0.004 (Hectare )| 0.004]
7 |la69/1/1 ||Private |[irrigated I 0.034 (Hectare )| 0.034|
|8 ||469/1/3 ||Private ||Irrigated || 0.016 (Hectare )|| 0.016|
l9 |la69r2/1 ||Private |[Irrigated I 0.02 (Hectare )| 0.02|
10 |la69/2/2 ||Private |[irrigated I 0.016 (Hectare )| 0.016]
|11 ||470 ||Government ||Charnoi || 0.002 (Hectare )|| 0.002|
|12 ||481 ||Government ||Charnoi || 0.022 (Hectare )|| 0.022|
13 ||504 ||Government  ||Road I 0.36 (Hectare )|| 0.36]
14 ||506 ||Private IMPEB I 0.023 (Hectare )| 0.023]
|15 ||507 ||Government ||Charnoi || 0.245 (Hectare )|| 0.245|
16 ||509 ||Private |[irrigated I 0.05 (Hectare )|| 0.05]
|17 ||510/1 ||Private ||Irrigated || 0.04 (Hectare )|| 0.04|
18 ||l510/2 ||Private ||Irrigated I 0.045 (Hectare )|| 0.045|
19 |ls11/1 ||Private |[irrigated I 0.036 (Hectare )| 0.036]
|Vi||age: Rasidpura |
20 ||l119/3/2 ||Private ||Irrigated I 0.04 (Hectare )| 0.04]
21 l119/511 ||Private |[irrigated I 0.005 (Hectare )| 0.005]
22 ||130 ||Private |[Irrigated I 0.075 (Hectare )|| 0.075|
23 ||144 ||Government  |[Nala I 0.023 (Hectare )| 0.023|
24 |l146 ||Private |[irrigated I 0.06 (Hectare )|| 0.06]
|25 ||147/5 ||Private |[Irrigated [ 0.116 (Hectare )|| 0.116|
26 ||l148 ||Private ||Irrigated I 0.417 (Hectare )|| 0.417|
|27 |[150/1 ||Private |[irrigated I 0.03 (Hectare )|| 0.03)
|28 ||150/2 ||Private |[Irrigated [ 0.04 (Hectare )|| 0.04]
29 |[150/3 ||Private |[irrigated I 0.025 (Hectare )| 0.025]
|30 ||154 ||Private ||Irrigated || 0.24 (Hectare )|| 0.24|
31 ||33/1 ||Private |[Irrigated [ 0.034 (Hectare )|| 0.034]
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|32 ||33/2/1 ||Private ||Irrigated || 0.025 (Hectare )|| 0.025|
33 |I3312/2 ||Private |[Irrigated I 0.035 (Hectare )| 0.035]
[34 1337273 |[Private [lirrigated [ 0.125 (Hectare )| 0.125]
35 ||34/2 ||Private ||Irrigated I 0.035 (Hectare )| 0.035|
36 |I36/1/1 ||Private ||irrigated I 0.007 (Hectare )| 0.007|
[37 I[36/1/2 |[Private [lirrigated [ 0.006 (Hectare )| 0.008]
[38 136/1/3 |[Private [lirrigated [ 0.005 (Hectare )| 0.005]
39 |I36/3/1 ||Private ||irrigated I 0.036 (Hectare )| 0.036]
40 |EX ||Private ||Irrigated I 0.022 (Hectare )|| 0.022]
41 1139 ||Government  |[Nala I 0.008 (Hectare )| 0.008|
42 |l4413 ||Private ||irrigated I 0.04 (Hectare )|| 0.04|
|ViIIage: Ksrawad Khurd |
43 |l43/1 ||Private |[irrigated I 0.022 (Hectare )| 0.022|
|44 |l43/2 ||Private |[Irrigated I 0.024 (Hectare )|| 0.024]
|45 ||a4 ||Private |[irrigated I 0.008 (Hectare )| 0.008|
|46 ||58 ||Government ||Rasta || 0.006 (Hectare )|| 0.006|
|47 ||66/1/1 ||Private ||Irrigated || 0.009 (Hectare )|| 0.009|
[48 l[66/1/2 |[Private [lirrigated [ 0.009 (Hectare )| 0.009]
l49 |l66/2 ||Private |[irrigated I 0.008 (Hectare )| 0.008]
|50 ||67 ||Private ||Irrigated || 0.011 (Hectare )|| 0.011|
|51 ||68 ||Private ||Irrigated || 0.03 (Hectare )|| 0.03|
|52 |l680/1/3 ||Private |[irrigated I 0.002 (Hectare )| 0.002|
|53 ||680/2 ||Private ||Non Irrigated || 0.002 (Hectare )|| 0.002|
|54 |l680/3/1/1 ||Private |INon Irrigated || 0.002 (Hectare )| 0.002|
|55 |l680/3/1/2 ||Private |[Non Irrigated || 0.002 (Hectare )| 0.002|
|56 ||680/3/2/1 ||Private ||Non Irrigated || 0.001 (Hectare )|| 0.001|
|57 |l682/1 ||Government  |[Road I 0.028 (Hectare )|| 0.028|
|58 ||s8 ||Private |[irrigated I 0.002 (Hectare )| 0.002|
|Vi||age: Baliyapura |
|59 ||19 ||Government ||Charagah || 0.007 (Hectare )|| 0.007|
|Vi||age: Selani |
|6O ||211/222/1 ||Private ||Irrigated || 0.09 (Hectare )|| 0.09|
l61 ||58/2 ||Private |[Irrigated I 0.065 (Hectare )| 0.065|
l62 |l65/1 ||Private |[irrigated I 0.034 (Hectare )| 0.034|
|63 ||66/3 ||Private ||Irrigated || 0.086 (Hectare )|| 0.086|
64 7011 ||Private |[Irrigated I 0.078 (Hectare )|| 0.078|
l65 7713 ||Private |[irrigated I 0.02 (Hectare )|| 0.02|
|66 ||77/4 ||Private ||Irrigated || 0.008 (Hectare )|| 0.008|
l67 7716 ||Private |[Irrigated [ 0.013 (Hectare )|| 0.013]
|68 ||79 ||Private ||Irrigated || 0.1 (Hectare )|| 0.1|
|69 ||88 ||Private ||Irrigated || 0.047 (Hectare )|| 0.047|
|Vi||age: Ksrawad Bujurg |
70 |[183/1 ||Private |[irrigated I 0.01 (Hectare )|| 0.01]
[71 ||184/1 ||Private |[irrigated || 0.02 (Hectare )|| 0.02]
[72 ||185/2 ||Private |[Irrigated [ 0.005 (Hectare )|| 0.005|
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|73 ||185/3 ||Private ||Irrigated || 0.003 (Hectare )|| 0.003|
|74 ||l185/4 ||Private |[Irrigated I 0.091 (Hectare )| 0.091]
75 ||215/3 ||Private ||Irrigated I 0.01 (Hectare )|| 0.01]
[76 I[30/1/1 |[Private [lirrigated [ 0.102 (Hectare )| 0.102]
77 |l483/6/2 ||Private ||irrigated I 0.086 (Hectare )| 0.086]
78 ||529/5 ||Private ||Irrigated I 0.01 (Hectare )|| 0.01]
79 |I530 ||Private ||Irrigated I 0.004 (Hectare )| 0.004]
80 ||543/2 ||Private ||irrigated I 0.139 (Hectare )| 0.139)
81 ||543/3 ||Private ||Irrigated I 0.53 (Hectare )| 0.53]
82 547 ||Private ||Irrigated I 0.013 (Hectare )| 0.013]
83 ||582 ||Private ||irrigated I 0.092 (Hectare )| 0.092|
84 ||583 ||Private ||Irrigated I 0.017 (Hectare )|| 0.017|
| Total|| 4.522|

[F. No. CE-RO BPL/30010/42/2018-19/3A]
SHAIKH AMINKHAN, Director
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